FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

OR f N D 0 HE STAKEH R
NDICARE MITED
RELEVANT PARTICULARS
1. | Name Of Corporate Person INDICARB LIMITED
2. | Date Of Incorporation Of Corporate 26/03/1975
Person
3. | Authority Under Which Corporate Person | ROC-Bangalore
Is Incorporated/ Registered
4. | Corporate Identity Number / Limited L29299KA1975PLC002761
Liability Identity Number Of Corporate
Person
5. | Address Of The Registered Office No. 69/5a, Il Floor, Swamy Krupa Building, Next
And Principal Office (if Any) Of To Bhanu Nursing Home, Bommanahalli, Bangalore
Corporate Person Karnataka 560068 India
6. | Insolvency Commencement Date In 05-01-2023 [order copy received on
Respect Of Corporate Debtor 25-01-2023]
7. | Estimated Date Of Closure Of Insolvency | 03-07-2023
Resolution Process
8. | Name, Address, Email Address Name: Venkataraman Jayagopal
Telephone Number And The Registration | Address: E-003, Victoria Haven, Patel Ram Reddy
Number Of Interim Resolution Road, Domlur 1st stage, Bangalore-560071
Professional Email:- cirp.indicarb@gmail.com
Ph.No.: 9341240595
RegNo: IBBI/IPA-002/IP-N00574/2017-2018/11741
Email: gopal_venus@hotmail.com
9. | Last Date For Submission Of Claims 10-02-2023
10.|A) Relevant Forms Are Available At: (a)Weblink:-https://ibbi.gov.in/home/downloads
B) Details Of Authorized Representatives | (b)Not applicable

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has
ordered the commencement of a corporate insolvency resolution process of INDICARB
LIMITED, on 05-01-2023.
The creditors of INDICARB LIMITED are hereby called upon to submit their claims with proof
on or before 10-02-2023, to the interim resolution professional at the address mentioned
againstentry No. 09.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties
Venkataraman Jayagopal
INTERIM RESOLUTION PROFESSIONAL

Date: 28-01-2023 1BBI/IPA-002/IP-N00574/2017-2018/11741

Place: Bangalore

Digitally signed by

VENKATARAMA VENKATARAMAN

JAYAGOPAL
N JAYAGOPAL  Date:2023.01.31 14:37:28
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